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Through E-Filing (E-mail: judicial-ngt@gov.in)
To,
Registrar General,
Hon’ble National Green Tribunal,
Principal Bench, New Delhi

Sub: Regarding filing of Compliance Report before Hon’ble NGT passed an order dated
02.11.2020 in O.A. No. 234/2020 Anuradha Vs State of U.P.

Sir,

With reference to above mentioned subject, please find enclosed herewith joint inspection report
dated 23.12.2020 with annexure containing total no. of pages-71.

Your Sincerly

Enclosure: The Report dated 23.12.2020 of Joint Committee. 4 -
mishra)
Regional Officer
Copy To:

1. District Magistrate, Rampur

2. Shri Pradeep Mishra, Advocate for U.P. Pollution Control Board
3. CEO-7, U.P. Pollution Control Board, Lucknow

4. Chief Law Officer, U.P. Pollution Control Board, Licknow
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JOINT INSPECTION REPORT
(23.12.2020)

OF

M/s TRIVENI ENGINEERING &
INDUSTRIES LTD., SUGAR UNIT- MILAK
NARAYANPUR, P.O. - DADHIYAL,
TEHSIL - TANDA,

- DISTRICT - RAMPUR (U.P.)

In the Matter Of
ANURADHA Vs STATE OF UTTAR PRADESH
OA NO. 234/2020

-Prepared by-
The Joint Committee of CPCB & UPPCB
Constituted by

Hon’ble National Green Tribunal
(Order dated 02" November, 2020)
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- Triveni Engineering and Industries Ltd., Village-

" JOINT INSPECTION OF M/S TRIVENI ENGINEERING &INDUSTRIES LTD., SUGAR

UNIT- MILAK NARAYANPUR, P.O. - DADHIYAL, TEHSIL-TANDA, DISTT- RAMPUR
(U.P) ON 23122020 IN COMPLIANCE TO DIRECTION ISSUED BY HON’BLE
NATIONAL GREEN TRIBUNAL IN OA NO. 234/2020, IN THE MATTER OF
ANURADHA Vs STATE OF UTTAR PRADESH - REG. '

1.0 Background

Hon'ble NGT vide order dated 02.11.2020 in the matter of Anuradha Vs, State of Uttar Pradesh,
OA No. 234 of 2020, had directed following:

“  We direct that a joint Committee of CPCB, State PCB and District Magistrate,
Rampur may look into the grievance and take remedial action as per law, following
due process. The State PCB will be nodal agency from compliance and
coordination. A factual and action taken report be furnished within three monihs
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
support PDF and not in the form of image PDF."”

In compliance to the aforesaid direction, a joint team of officials from Central Pollution Control
Board, Delhi, Sub Divisional Magistrate- Tanda, Rampur, Regional Office- Moradabad, Uttar
Pradesh Pollution Control Board and Cane District Officer, Rampur, Sugarcane Department, u.p.
Gowt. visited the premises of the unit, carried out inspection of the unit and interacted with the
appr:]lant:’complainants and the residents of nearby villages (Mahmadpur & Sarakthal) on

23.12.2020.

2.0 Interaction with complainants, residents of nearby village — Mahmadpur and Sarakthal,
Tehsil-Tanda, District- Rampur

lage Mahmadpur and Sarakthal in the vicinity of M/s

The joint team visited the surrounding vil
Milak Narayanpur, Tehsil- Rampur, U.P. and

had interactions with the villagers as detailed below;
i [Interaction with residents of village - Mahmadpur
The joint team had interactions with residents of village Mahmadpur, located at an aerial

distance of approx. 500 m from the sugar mill - M/s Triveni Engincering& Industries Ltd.,
(sugar unit), Milak Narayanpur, P.O. — Dadhiyal, Tehsil- Tanda, Distt- Rampur (U.P.). As
per the discussion with residents of the village, the major concern raised was regarding the
ground water contamination- presence of smell and color in ground water. The hand-pumps
of village were found in use. Three Groundwater samples were collected from village
Mahmadpur;

a) Had-pump within Village Mahmadpur - Bore-well Depth 50 feet

b) Had-pump outside village Mahmadpur near the boundary wall of Sugar unit

- adjacent to Temple — Bore-well depth of approx. 200 feet
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ingh, village Mahmadpur -
¢) Hand-pump from the residence of Sh. Satyapal Sing .
. Bore-well depth of approx. 40-50 feet
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Sarakthal and the residents of village Sarakthal present with her. Village Sarakthal located
towards the south direction from the Sugar Mill at an aerial distance of approx 1.0 k[‘f’l.
Villagers complaint about the ground water contamination, color anfi nuisance F:-fsmcl'! in
::.mmtul water, breathing and health issues due to floating flyash/ bagasse partlclti:s. Mrs.
;\nurmlh:t, the appellant also highlighted the protest of villagers against the establishment

it.  Interaction

of proposed distillery in the same premises by the Triveni group.
Ground water sample from the hand-pump (depth - approx. 50-60 feet) located in residence

of Sh. Sompal, adjucent to ITI, Sarakthal village was collected.
The Analysis results of the Ground Water samples collected from villages are listed in

Table-1.
2.1 Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of Indian

Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 10500: 2012.

Table-1
Parameters, mg/l except pH, Color in Hazen and Conductivity in pmho/em —l
Sampling Locations
I Groundwate
: rsample - 04 = o
Groundwat snill;fltlilil‘:nl'lr:;n Groundwater from hand- (Acceptable limit) (Permissible limit in the
er sample- h:ll'ld-ju;nlp sample- 03 from | pump near Drinking water absence of alternate
y 01 from located near the | Mand-pump at ITI from standards (BIS) source) Drinking water
Parameters | hand-pump | |0 il of | Mahmadpur Sarakthal | DRINKING WATER standards (BIS)
at ¥ village illn — SPECIFICATION | DPRINKING WATER —
unlt adjacent to R bidiea ATION
Mahmadpu temple — village {from residence (from (Second Revision) IS SPECIFICATION
Fnilig Mahmadpur of Satypal Singh) | residence of 10500: 2012 (Second Revision) IS
| Sompal) 10500: 2012
|__Depth (M) 50 200 40-50 50-60 =
Cuolor BDL BDL 28 BDL & T 1;
T 6.4 7.7 3
Conductivit ) . 68 S 6.5-8.5
0 3
v 970 338 1690 924 — £
209
TDS 602 018 530 500 2000
CoD 06 BDL 46 BDL
BOD — =
BDL BDL 5.8 BDL — =
—
6|Page =
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Total -
Hardness 669 | 216 1275 693 200 600
S0, 221 BDL 498 | 310 | 200 400
Heavy Metal Analysis
As BDL BDL S — 0.01 0.05
Cd BDL BDL —_ — 0.003 NR*
Co BDL BDL - = — =
Cr BDL - BDL - == 0.05 NR*
Cu BDL BDL — - 0.05 1.5
Fe 0.24 0.76 — —_ 0.3 NR*
Mn 0.19 0.19 —_ — 0.1 0.3
Ni BDL BDL — — 0.02 - NR*
Pb BDL = BDL — - 0.01 NR*
Sb BDL BDL — — — s
Se BDL BDL — — 0.01 NR*
A BDL BDL —_ — — —
Zn BDL 0.16 — - 5 15

NR*=No Relaxation

2.2 Observations w.r.t. Ground water sample analysis results:

The analysis results of Groundwater samples — 01 (borewell depth — 50ft), collected from
hand-pump at Mahmadpur village shows COD-06mg/l and total hardness-669 mg/l, which
were exceeding the acceptable limit and pH in slightly acidic range. Similarly, results of
Groundwater sample- 03 (borewell depth — 40 - 50ft) from hand-pump at Mahmadpur
village shows color-28 hazen, COD-46 mg/l, BOD- 5.8 mg/l, Total Hardness-1275 mg/]
and Sulphate-498 mg/l, which were exceeding the acceptable limit. Also groundwater
sample — 04 (borewell depth — 50 - 60ft) collected from hand-pump near ITI from Sarakthal
village shows Total Hardness-693 mg/l. which was exceeding the acceptable limit of
Drinking Water Standards (BIS) IS 10500:2012. |

Hence, groundwater samples — 01, 03 and 04 having borewell depth ranging from 40 to 60
feet had high colour, conductivity, COD, Total hardness and Sulphate concentration
whereas hand pump — 02 having borewell depth 200 feet showed all the parameter within
limit except for Iron (Fe)-0.76 mg/l, which was exceeding the Permissible limit of Drinking

Water Standards (BIS) IS 10500:2012.
RN
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3.0 INSPECTION REPORT OF M/s TRIVENI ENGINEE
UNIT- MILAK NARAYANPUR, P.O. - DADHIYAL, TEHSIL.

i
RING & INDUSTRIES LTD.. SUGs,  *°
_TANDA. DISTT-RAMPUR (TP §

A. GENERAL INFORMATION

1. | Date of Inspection

2. | Name of the unit with complete
postal address

S
- ST

23/12/2020

TRIVENI Engineering & Industries Ltd..

Sugar Unit- Milzk Narayaopur .
P.O. — Dadhiyal, Tehsil.-Tzndz, Distt~ Rzmpur (UP)

3. | Spatial Co-ordinates
Latitude and longitude (in
Decimal format only)

29.031284
78.990026

4. | Standalone/ integrated (with co-
generation)

White Sugar (Double Sulphitation)
With co-generation of 10 MW

Sugar/ sugar refinery
5. | Year of commissioning

2006-07

6. | License capacity of sugar Mill
(TCD)

5000 TCD as per Consent to operate issued by UPPCB

7. | Average actual crush rate (TCD)

5091.5 TCD (Avg. value 2s per Daily Manuizcturing Report
(DMR) for the month of December, 2020)

8. | Consent status& its Validity with
date ~
a. Air Consent
b. Water consent
c. Hazardous Waste
Authorization

Valid upto 31/12/2021, Annexure-I
Valid upto 31/1272021, Annexure-II
Valid upto 2671272022, Annexure-IIT

9. | NOC from CGWA & its Validity
with date

Expired on 12/07/2019 - Applied for renewzl on 27/11/2019
Annexure-IV

10. | Start period of crushing season 01/11/2020
11. | Operational status during visit Operational
12. | Name of contact person | Designation | Contact No & E- mail
Madhur Gupta GM(Mfg) | 9759600204,
) | madhur@mnp.trivenigroup.com
Jitender Sandhu AGM(HR&A) | 97193348%8,
| Jitender_sandhu@ mnp trivenigroup.com
B. OPERATIONAL STATUS

S.No. | Particulars
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1. | Sou

rees of fresh water

a,

Bore well/Tube well/ Any other

Bore well, 02 nos.

b. Flow meter Installation at wells Yes
¢. Reading of Flow meter during visit (Borewell were not in | Yes, -
operation during visit) Bore well - [= £ 0059342.1 m’
' Bore well - [I=X 185279.66 m’
d. Any Logbook maintained Yes, logbook for fresh water

withdrawal maintained

C.

Quantity of water withdrawal (KLD)

Avg. withdrawal quantity from
log book for the month of
December, 2020:

Bore well - [= 1.09 KLD

Bore well - 1= 287.54 KLD

Total Avg. withdrawal = 288.63
KLD (from 1% Dec, 2020 to 22°
Dec, 2020)

2. | Fresh water consumption (m*/hr)

.

Sugar plant (boiler)

244.5 KLD (as per logbook)

b. co-generation (48.02 livT of cane crushed)
¢. Residential etc. 48.48 KLD (as per logbook)
d. Total fresh water Consumption (m*/hr) 293.3 KLD (as per logbook)
e. Log book maintained Yes, log book for water

consumption in sugar plant is
maintained.

3. | Details of Hot & Cold water recycling system (Yes/No.) Number Capacity
a. Details of Hot water UGR. 01 1200 m’
b. Cold water UGR and 01 2000 m’
c. cooling towers 01 100 m*/hr
4. Hot water- Location of flow meter & its Installation Flow meter | Quantity of
installed water as per
(Yes/No) log book
(KLD)
1. Imbibition water at mills Yes 2232KLD (a
per logbook)
2 Filter cake wash water at rotary vacuum filter Yes, 10.01m°/hr | 291.90 KLD
(as per
logbook)
3. Sugar melting, pan boiling, molasses conditioning Yes A-Pan
boiling:
17229 KLD,
B&C Pan
boiling: 45.2¢
N . KLD
9|Page 37/ {L @/ M :
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4. Wash water at Centrifugal Yes 226 KLy
per loghy
c. Cold water -Location of flow meter & its Installation. Flow meter Qllnnlit,
installed water gy,
(Yes/No) log book
(KLD

1. Power turbine cooling Yés, 94 m¥hr | 2080.5 Ky
(as per uny)

2. Mills, fibrizer bearing, pumps cooling Yes 3004.1 KLp
(as per
logbook)

3. Boiler, wet scrubber Yes Wet
scrubber:173,
76 KLD (as
per logboak)

4. SO: gas cooling Yes, 16.64 418.7 KLD

m*/hr (as per
logbook)

5. B and C massecuite cooling Yes 2499 KLD
(as per
logbook)

6. Final molasses cooling Yes --

7. Make water for shortfall at any point operation | Yes 14523 KLD

including spray pond/process cooling tower. (as per
logbook)

8. Cleaping and human requirements including lab | Yes 48 KLD (as

requirements Per unit)

Waste water generation (m*/day)

a. Spray pond/cooling tower over flow (for double

16.34 m’/hr (16.34 X24= 390 |¢

sulphitation) KLD)
b. Mills, boiling house, D.M./ R.O. Plant boilers etc. 14.67 m’/hr (352.08 KLD)
74424 KLD

Total waste water generation.

Waste water going to inlet of ETP & SRS (Liter/ton of

146.17 liter/ton of cane

cane)
Spray pond overflow Flow meter Quantity o
- installed water
(Yes/N o)‘ (KLD)
a. Flow meter Installation Yes, 1634 m’/hr | 392,16
KLD

b. Provision of separate spray pond overflow treatment

Yes

10|Pag
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¢. DBrief description of ;
- P spray pond over flow treatment Separate treatment of cooling
v tower overflow by aerobic
7. | Details of FI treaiment
oW meters Flow meter | Quantity of
installed | water (KLD)
_ = (Yes/No)
a. Outlet of mill house and boiling house. Yes, 14.67 | 352.08 KLD
m’/hr
b. Outlet of steam generation house. & 2
c. Outlet of cooling tower/spray pond i.e. over flow Yes 392.16 KLD
d. At ETP outlet Yes, 32.22 | 644.35KLD (Avg
(The flow at ETP olullet was observed higher compare | m’/hr quantity from
to the flow at ETP inlet as the treated effluent from 840 OCEMS data for
KLD ETP and 600 KLD SRS (Cooling tower overflow the month of
treatment system) was combined prior to reaching December,
storage lagoon and flow meter was installed afier the 2020)
confluence,
e. At ETP Inlet Yes, 22.64 | 359.69 KLD
m*/hr (Avg. quantity
from log book
for the month of
December,
2020)
8. | Details of tube cleaning method adopted Chemical boiling & mechanical
brushing
9. | Availability of Hazardous tank to collect wash water Yes, 01 no. hazardous tank of
generated during chemical/Mechanical cleaning of 3000 m’® holding capacity
evaporator tubes. Tank Size: 10m x 10m x 3m
10. | Total waste water (effluent) discharge, (Liters/ton of 126.55 Liters/ton of cane
canc) from outlet of ETP & SRS crushed
(waste water generation from process+ Spray pond
overflow)
11. | Aeration in equalization tank Yes
12.| Type of aeration in aeration tank Diffused
Diffused/ surface/ any other Yeos. Multi Grade Filter &
iary treatment (Yes/No), give Details ¢s, Multi Grade Filter
13.| Tertiary ¥ % Activated Carbon Filter
14. | Schematic diagram of ETP (flow chart to be collected) Oil slgimr_ner & Bar screen —
- Equalization tank —  pk
correction tank (Lime dosing) —
Primary Clarifier — Aeratio)
tank-I — Aeration tank-11 —
‘11|Page &‘/‘f\ @/W""
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Secondary & I.u‘j%cr-]—
Secondary Claritdr-11-

Chlorine contact tank (NaOC|
— Multigrade Filter— Activate
Carbon Filter—» sludge sump an
Centrifuge  (Sludge  Decanter)

Annexure-V

15, | Treatment capacity of ETP (KLD)

treatment

The uniT has two ETP:
1.840 KLD ETP for mill &
boiling house effluent

2. 600 KLD SRS (Sulphur
Recovery System) for spray
pond overflow effluent.

16. | Retention time (Min/hr) Retention As per
Time/Contact Industry
Time

(Mentioned in
CPCB charter)

- 30 minutes

15 minutes

I. Bar screen Chamber
2. Oil & grease tank 45 minutes 49 minutes
3. Equalization tank with acration 6 hrs 13 minutes
4, Primary Clarifier 5-6 hrs 5 hrs 30
min
5. Acration tank _ 24-28 hrs 31 hrs
6. Sccondary Clarifier 7-8 hrs 13 hrs
7. Sand/multi grade filter 20-25 minutes | 19 minutes
8. Activated carbon filter 20-25 minutes | 23 minutes
9, Sludge drying bed Not <0.03 m’ per -
ton of cane
10. Centrifuge Centrifuge (decanter)
Annexure-VI

17. | Brief processing details (flow chart)

18. | Number of Piezometeric wells available in the unit premises: One no. (lat: 29.030003°, lon

78.990248°, altitude: 114 meter)

12|Page
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smalisis rosu s of The sanpl &R plcca &
Quality of Groundwate
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N

r is compared with Bureat 0

Tebied Groundwater Analysis Report- ity
Tndien Srandand (BIS) DRINKING WATER — SPECIFIC ATION (Second Revision) IS 103 00
Sampling Paint l:‘mund ﬁt‘afcr (Acceptable limit) (Permn S-“l"k' h‘““ft in
{from tap In Drinking water l the absence 0
industry > - alternate souree)
. standards (BIS) | Drinking water
DRINKING ‘ G
WKTER - nnﬁﬁi W ATER
P—— = h Al 5
::}E;*éif{"ﬁl . SPECIFICATION
v 00_00_ . ‘]l il (Second Revision) IS
10500: 2012 | 10500: 2012
Depth 03 ':‘-.“.i‘f:‘: (3423 e | .
Ceolor BDL s ! 15
pH 7.8 6.53-8.5 | 6.5-8.5
Condactivity old — ! —
DS 194 200 | 2000
CabD BDL — | —
- BOD BDL -— | —
Totsl Handness 240 ' 200 | 600
Q. 5 200 ': 400
As BDL 0.01 | 0.05
Cd BDL 0.003 | -
Co BDL - | -
Cr BDL 0.05 |- NR*
Cu BDL 0.05 | 1.5
Fe o 0.3 : NR*
AMn 0.02 0.1 I 0.3
N BDL | 0.02 i NR*
B Pb BDL 0.01 '| NR*
sh BDL - | -
Se BDL 0.01 | NR*
Ay BDL ! - I -
In ' 0.0+ 5 l 15

NR*=No Relaxation
2. Storage of treated Effluent

= o Y Tp—
e 3
= No. & stz of 2goom

01 no. of capacity 12990ny’
| Size (114x353x2.15 mt)

7. Releniion tme 15 days
c. Legoon ype- permeable mmpermesble | Impermeable

1
Unit has installed decanter of 2m’/hr capacity

%/" '{\ @/Lf'-'i ’

31. Sludge Handling Process details:

b
—
7]
[
L)
1
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22.| Any Hazardous Substances give details. (Quantity & way | Yés, Oil & Grease (2-3 K$Nay)

of Disposal) Disposed to authorize vendor
M/s Bharat oil& waste
management Ltd., Kanpur Deha
23.| Manpower employed for ETP operation & maintenance. 10 nos.

24.| Details of irrigation system & treated effluent used

quantity
1. Own land area for irrigation 29.49 Hectare
2. Farmer land area and their agreement. 49.72 acre
3. Net effluent generation left for Irrigation (KLD) 100%
4. _Flow meter to measure amount of water used for irrigation. | Not installed
5. Distance of land Area from the Unit (Km) Approx. 2.0 km
6. Total Available Area (Hectare) 79.21 hectare
7. Soil Texture of land (Sandy, Sandy loam, Loam, Clay loam, | Sandy loam
Clay) -
25. | Cleaning mechanism at ETP and factory floor Dry & water

26. | Color coding of pipelines for water distribution network | Yes

4. OBSERVATIONS:

1. The unit is engaged in production of sugar by Double Sulphitation process with consented capaci

0f 5000 TCD using sugarcane. At the time of inspection, unit was found operational.

2. The unit has 10 MW cogeneration power plant in which 6.5 MW is consumed in captive plant ar
surplus power 3.5 MW exported to UPPCL. The unit is having Boiler of capacity 90 TPH havir
45 kg/cm? pressure. :
The unit has started its crushing season 2020-21 on 01% November, 2020.

As per Daily Manufacturing Reports (DMRs) provided by the unit it was observed that on the dz

of inspection the unit was crushing 5220 TCD of cane, which is more than the consented capacit

As per DMRs provided by the unit, average cane crushing for the month of December, 2020 is four

to be 5091.5 TCD, which is more than consented capacity of 5000 TCD.

5. Unit is having valid Consent to Operate under Air (Prevention & Control of Pollution) Act, 19§
(as amended) and Water (Prevention & Control of Pollution) Act, 1974 (as amended), both valid t
to 31/12/2021. The unit is also having valid Authorization under Hazardous Waste (MH & TBM
Rules, 2008 for storage and disposal of hazardous wastes valid upto 26/12/2022.

6. The unit is having ETP with treatment capacity of 840 KLD for treatment of effluent generated fro
various sections of sugar mill.

7. The ETP comprises of Oil skimmer & Bar screen — Equalization tank — pH correction tank (Lin
dosing) — Primary Clarifier — Aeration tank-I — Aeration tank-Il — Secondary Clarifier-I-
Secondary Clarifier-II— Chlorine contact tank (NaOCl) — Multigrade Filter— Activated Carbc
Filter— sludge sump and Centrifuge (Sludge Decanter).

8. The unit has not installed flowmeter at main inlet channel of ETP, however it was observed th.
flowmeter was installed at the feed to primary clarifier from equalization.

9. The unit has installed flow meter in the outlet channel carrying combined treated effluent from ET
& SRS to treated effluent storage lagoon.

aw

14|Page h{\f/ q?\ __@)}4:
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10. The unit is having sep
spray pond cooling tower ¢
meter at outlet of SRS is not
treated effluent trom SRS outlet |
the lagoon. The ocC
SRS.

dosing) — Co
Poly-dosing) — Primary  clarifier—
Collection tank (Sodium
Treated Water Tank.

12. The unit has not disclosed the cat
Removal System as the chemical is sup

13. The unit abstracts groun
found
extraction consumpt on
for domestic usage ot 48.8 KLD,

14. Although 48.8 KLD fresh water is cot

{ domestic effluent.

unit for treatment ©

15. The unit has seepage prov tl
water is pumped for irrigati
pipe. The pipeline network
observed in the (reated effluent storige

16. As per the data for ave
much less that
reated effluent storage lagoon.

17. The unit is complying w.r.t. final treate
ie. 126.53 liter per fon ©
was not installed at the outlet of' 1
not be verified.

18. The tlow at ETP outlet was ob
effluent from §40 KLD ETP and 60
combine prior to res

19. As per the Trrigation
command ared

30. The joint teama
treated effluent stotage
reported to be used for stomge
filled with black water & same w
pump & flexible pipe W
lagoons as in the lagoon
observed_and little quantity of water
not be collected from the Jagoon scpari

NP I
Sulphate Recovery System
at inlet of SRS, however separd
tion from <
and Jischarged in!
ETP ar

arate 600 KLD of
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21. The unit has setup environmental laboratory and sufficient chemicals were found avail:Ne fi
analysis of daily parameters, however as per ETP log book, it was observed that BOD analysis

being performed only twice in a month.

22. The unit has installed separate encrgy meter for ETP and log
maintained.

23. The unit is selling press mud (avg. 4.41% of cane crushed) to farm
the same is being maintained.

24. Boiler ash was observed to be dumped in the low lying areas within the mill premises and ET
sludge is reported to be used as manure for horticulture within unit premises only.

25. The unit has installed Online Continuous Effluent Monitoring System (OCEMS). OCEMS readir
w.r.t. flow-31.47 m¥/hr, COD-144 mg/l, BOD-14 mg/| and TSS-14 mg/1 were recorded during vis
The flow at outlet was 25 m3/hr as measured by V-notch installed at outlet of channel.

26. The unit has one piezometer well in the unit premises (latitude —29.030003, Longitude — 78.99024
water level reading — 9.95 m at 24.58°C).

27. No sampling point for collection of groundwater sample was found on both the bore-w
sample for groundwater was collected from tap used for drinking purpose by workers.

28. No Objection Certificate for ground water abstraction has expired on 12/07/2019 having permissic
to abstract 301 m3/day of groundwater from two borewells. The unit has applied for renewal
NOC from CGWA on 27/11/2019. Document of “Site inspection for verification of compliant
of conditions of NOC” is provided Annexure-1V.

29. The unit has three DG sets of 500 KVA x 02 nos. &
proper stack height.

30. During the inspection, t

height of 60 m with wet scru
was carried out by the Regional Laboratory, Moradabad, UPPCB at t

Table 3 Analysis result of stack emission for SPM

book records for the same are beir

ers/contractors. The logbook fi

ells. Tl

180 KVA x 0F nos. with acoustic enclosure .

he unit has boiler of 90 TPH having boiler unit pressure 45 kg/cm’ and stac
bber was found installed on APCS. Stack monitoring (height-60 mete
he time of inspection.

S. No. Parameter Unit Result Standards
Suspended Particulate 3
1 Matter (SPM) mg/Nm 112.30 150.0
n standa

The analysis result of stack emission for SPM is complying against the prescribed emissio
as per Consent issued by UPPCB.

31. One polythene lined lagoon filled with dark colored water was observed behind molasses storag
tanks in unit’s premises. It was informed by unit representative that the lagoon was constructed :
temporary provision for storage of molasses. Unit provided copy of letter dated 03/04/2018 issuc
by Excise Department, U.P. (Annexure- VIT), wherein unit was granted permission for tempora
storage of molasscs with a condition to level/dismantle the lagoon after 90 days from date «
;ssuance of the permission. Sample was collected from the lagoon. It was also observed that tl
lagoon was filled with boiler ash. The analysis result of sample are placed in Table — 4.

32. The joint tcam observed ponding behind the temporary Sugar storage godowns within the unit
premises. Sample was collected from the ponding arca. The analysis result is placed in Table — 4.

33, Analysis results of the temporary lagoon located behind molasses tank no.-02 and pondir
(kutcha pit) located behind temporary sugar storage godown are given below:

Table -4

Location of sample

Parameters, mg/l except pH and Color in Hazen
| cop | BOD | TSS [ TDS | SO: | Appearance

Color | pH

._F_ A = \L/ A @/ b, -
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e

Lagoon located behind molasses '
tank no.-02 i & [
i

Ponding (kutcha pit) located
behind temporary sugar storage 40 6.5
Godown

4.1 Observation on above analysis results:
¢ The analysis result of sample collected from temporary lagoon
shows pH- 7.7, COD-388 mg/l, BOD-1 15 mg/l, TSS-292 mg'l and TDS-134=
higher side and indicates effluent/ wastewater characteristics which may be due
leftover and passes with rain water/surface runoff.

no.-{

mg/1 which are ¢

1o dilution ¢

=]

L

rarv Suear Storage A hov
¥ oug 2

fime cyrTiEd

=
LI >l L=

The analysis result of sample collected from Ponding near Tempo :
pH- 6.5, COD-129 mg/l, BOD-38 mg/l, TSS-19 mg/l and TDS-192 mg/l, which indica

runoff from premises.

34. Samples were collected from inlet & outlet of SRS. The analysis result is placed in Table -2

Table — 5
Sample Color Effluent | Sulphur/ | pH | COD BOD TSS TDS | O&G | MLSSMLVSS |
location (Hazen) | flow Sulphate (mg/L) | (mg/L) } (mz'L) | (mz'L) (=)
rate ( mg/L) i : -
|
[
|

(m*/hr.)
|

._.

i

(BS]
I
Lad
=)
I~

i

oletptBES | g - | se3 |85 837 | 410

Outlet of J .
SRS before | ! |
merging with : 17 | | 3408 | - -
ETP treated '

effluent l

Prescribed
standards for | _ 5.5 i
irrigation fas | . . to | 250 | 100 | 100 | 2100 | 10 =
per the Consent 8.5 .: | l

granted by . 4 . i

UPPCE] | |

35. Samples were collected from inlet, outlet & various units of ETP and treated effluent storag
lagoon. The analysis result is placed in Table — 6

Table-6 ;
[ Sample Color | Effluent | Sulphur/ | pH | COD |BOD | TSS TDS [0&G | MLSSMLVSS |
Jocation (Hazen) | flow Sulphate (mg/L) | (mg/L) | (mgl) | (mgl) | | (mg'L)
rate (mg/L) | t
(m’fbr.) ;
| .- 5 ’
ETP Inlet 1s | 1466 | 300 |48 1569 | 770 | 230 | 1708 | - | -
Channel . ! |
Qutlet of |
Primary 9 - 277 | 76| 62 22 46 1392 | - =
Clarifier
S =
17| Page ’
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| | stroam _ | ; , |
| Treated gy = e G RN |
feMuent 9 . l. | . | " :
|| storage 390 |76 | 33 97 | 24 | 2280 ' ,
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| Preseribed f———— l ———t—TT | —
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| et | : | % | 2zs0 | 100 | 100 | 2100 | 10 -«
granted by ' 8.5 '
ot | | | 11— I S—

e The analysis result indicates (hat the treated effluent from the ETP is complying w.r.t. norms:
per the Consent granted by U.P. Pollution Control Board. However, the TDS in treated efflue
storage lagoon was found 2280 mg/l against the prescribed norm of 2100 mg/l. The result shov
reduction in 99% in BOD, 9%, in COD & 90% in TSS. :

e It is also visible from analysis results that the sulphate value at inlet of ETP (300 mg/l) and
higher than the outlet (381 mg/D). The value of Sulphate as per analysis result of sample
collected from inlet o SRS is 563 mg/l whereas the value of Sulphate was 864 mg | at outlet
SRS, which shows that the Sulphate is higher at outlet of SRS as compared 10 the inlet, whi
is defcating the purpose of Sulphur Recovery System and indicates that SRS is not functiontr
properly.

e Analysis results of Primary Clarifier showing reduction of ~97% in BOD, ~96% in COD
~80% in TSS just after the treatment through Bar screen, Equalization tank, pH correction tar
(Lime dosing), which scems unrealistic, hence possibility of dilution in Primary Clarifier ¢
day of inspection can’t be ruled out.

e The analysis of sample collected rom acration tank for MLSS/MLVSS were four
(1581/1305). which is at lower side as against desired level of 2000-2500 mg/1, which indicat
the ETP was not properly stabilized.

e The effluent characteristics in secondary clarifier shows high values of BOD (543 mg'l). CO
(1202 mg/) & TSS (328 mg/l) as compared t0 values at outlet of primary clarifier which
unrealistic. :

e The analysis result of sample collected from final treated effluent storage lagoon shows pH- 7
(norms: 5.5 10 §.5), COD-33 mg/| (against 250 mg/), BOD-9.7 mg/l {against 100mg 1), TSS-.
mg/| (against 1 00mg/1), TDS-2280 mg/l (against 2100mg/1) which indicates that the unit 18 no1
complying with stipulated discharge norms w.r.t. TDS.

(\)«/ A @
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7.0 Photographs:

| Pic-01 - Main gate of the Unit ‘ | Pic-02 - Main inlet of ETP ’

| Pic-04 - Lime Dosing for pH correction tank ]

N
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| Pic-11 - ACF and MGF tank | Pic-012 - Final outlet of ETP
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storage, near molasses storage Lank no,-02 aren

gogazia/an 10l 2020/12/28 17140

Ple-27 - Ground water sample from Plc-28 - Ground water sample near IT| Institute
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Pic-29 - Arial view of sampling location of ground water

8.0 Inspection Team

S. | Name of the Designation Signature
No. | inspecting officers . o
1 Ms Reena Satavan | Sc-*D’, Central Pollution Control Board, @}_u-l.
; Delhi i = Ny T
2 Ms Nidhi Dodwal | Sub-Divisional District Magistrate, Tchsil- b
Tanda, Dist.-Rampur P
3 | Sh Hemraj Singh District ~ Cane  Officer,  Sugarcane q/L_
Development Department, U.P, Government -
4 Sh S. S. Singh Assistant  Env. Engg., Regional Office, _
' Moradabad Uttar Pradesh Pollution Control V
Board
5 Dr. Prabhat Ranjan gc.- B, Central Pollution Control Board, ﬁ\?\»}‘.
elhi %sﬂ/
6 Sh Ashwani K. R.A.-II, Central Pollution Control Board, .
Singh Delhi W
7 | Ms Sonam Lally SRF, Central Pollution Control Board, Delhi | " s ﬁf’\ i
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U.P. Pollution Control Board

o=
CONSENT ORDER
Ref No. - Dated : 02/04/2020
80237/UPPCB/Moradabad(UPPCBRO)/CTO/wat
er/RAMPUR/2019
To,

Shri TARUN SAWHNEY VC AND MD
M/s TRIVENI ENGINEERING INDUSTRIES LIMITED
VILLAGE-MILAK NARAYANPUR, POST-DADIYAL, TEHSIL-TANDA BADLI,

DISTRICT-RAMPUR, UP 244925, RAMPUR,244925

Sub :

RAMPUR

Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. TRIVENI ENGINEERING INDUSTRIES

LIMITED

Reference Application No :7048406 Dated :02/04/2020

For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. TRIVENI ENGINEERING
INDUSTRIES LIMITED is hereby authorized by the board for discharge of their industrial effluent
generated through ETP for irrigation/river through drain and disposal of domestic effluent through
septic tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence

to their foresaid application . e tarise
This consent is valid for the period from 01/01/2020 to 31/12/2021 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

Chief Environment Officer

Enclosed : As above
(condition of consent):

Copyto:  Regional Officer UPPCB Moradabad for information and to ensure the compliance of the
conditions imposed in the consent order.

Chief Environment Officer




Al

U.P. POLLUTION CONTROL BOARD, LUCKNOW

@hnexure to Consent issued to M/s.TRIVENI ENGINEERING INDUSTRIES LIMITED vide

Consent Order No. 7048406/ Water Dated : 02/04/2020

4(a)

4(b)

CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing capacity S000TCD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which

consent would be deemed void.
The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details

S.No Kind of Effulant Maximum daily | Treatment facility and
discharge, K1./day discharge point
1 Domestic S0KLD Septic Tank
2 Industrial Industrial effluent ETP
quantity shall

restricted tp 500 KLD /
and Cooling Tower-{"_ &
blow down shall be -{I* -

restricted to 500 KLD|~"
and only one outlet is
allowed

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.

Domestic Effulant
S.No Parameter Standard
1 Total Suspended Solids 100mg/I
2 BOD 30mg/l
3 COD 250mag/l
4 Qil & Grease 10mg/I
5 Quantity of Discharge 50KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the standard lay down under the notification issued by MOEF&CC vide its GO no

GSR 35 (E) dated 14/01/2016.




4(c)

10.
11.

12.

13.

14.

13.

Industrial Effulant
S.No Parameter Standard
1 Total Suspended Solids | 100mg/I(for disposal on land)/
30mg/l (Disposal on river or
surface water body)
2 BOD 100mg/I(for disposal on land)/

30mg/l (Disposal on river or
surface water body)

3 CoD 250mg/l
4 Qil & Grease 10mg/l
5 Quantity of Discharge Industrial effluent quantity

shall be restricted to 500
KLD and Cooling Tower blow
down shall be restricted to
500 KLD and only one outlet
is allowed

Loading Rates for different soil textures.

S.No - ] Soil Texture ‘ Loading rate in m3/Ha/Day

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
completely in accordance with irrigation plan.

The impact of treated effluent application on land is to be included further in E.I.A. studies,
involving ground water monitoring point identified in close proximity to the unit.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB .

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.




18.  If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
®  Closure order, the CTO will automatically be effective with additional conditions mentioned in the

closure revocation order.

19.  Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:

1. This Consent to Operate Water is valid for production of Sugar and cane crushing capacity of
5000 TCD.

2. Industrial effluent quantity shall be restricted toS00 KLD and Cooling Tower blow down shall be
restricted to 500 KLD and only one outlet is allowed in compliance of notification no G.S.R.35(E)
dated 15.01.2016 of MoEF&CC.

3. Unit shall submit time bound proposal for installation of STP in 06 months for the treatment of
Domestic effluent 50 KLD with prior permission of Board.

4. Unit shall use the treated effluent for irrigation on land of its own and land contracted from the
farmers and rest shall be discharge as per norms stipulated in notification no G.S.R. 35 (E) dated
15.01.2016 of MoEF&CC.

5. Unit shall obtain NOC from CGWA for ground water extraction. Unit must obtain registration
under Section 10/ Section 11 of The Uttar Pradesh Ground Water (Management and Regulation) Act
2019.

6. Unit shall identify recipient drains/ rivulets and their u/s & d/s location in consultation with
UPPCB and shall carry out monthly monitoring of identified recipient drains at u/s & d/s location
through lab recognized under Environment (Protection) Act, 1986 and shall submit the analysis
report on monthly basis by 10th of every month to CPCB and UPPCB.

7. Unit shall operate and maintain the installed electromagnetic flow meter at water source and outlet
of ETP with running hours and maintain the records of water extracted and treated effluent supplied
to irrigation or discharge in drain.

8. Unit shall maintain pipe line from outlet of ETP and to the point of irrigation land.

9. Unit shall operate and maintain the installed online effluent monitoring system at the outlet of
ETP and ensure the connectivity to the servers of CPCB and UPPCB.

10. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

11. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended, Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment
(Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India.

12. Unit shall submit treated effluent monitoring report of the ETP and ground water quality of
premises as well as of the irrigated area done by MoEF & CC approved laboratory in every 3

months.
13. The mechanical sludge dewatering/handling system for better management of wet sludge shall be

provided by the Unit.

14. The Unit shall maintain the log-book for the generation and disposal of ETP sludge, Boiler Ash
and other solid wastes.

15. The Unit shall install Condensate Polishing Unit (CPU) for high pressure boilers (105 Kg/cm2).
16. The Unit shall explore the possibility of maximum utilization of treated effluent in different
process.

17. The lagoon must be properly lined to prevent leaching/ contamination of ground water.

18. Unit shall install flow meters at Mill Fibrizer, Mescuite cooling and RO reject and submit the
compliance with authentic data and records thereof.

19. Unit shall provide Hazardous tank in the Boiling house.

20. Unit shall provide lagoon (for storage of treated effluent) properly lined to prevent leaching/
contamination of ground water.

21. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

Issued with the permission of competent authority .




For and on behalf of U.P. Pollution Control Board .

Chief Environment Officer
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CONSENT ORDER
Ref No. - Dated : 02/04/2020

80151/UPPCB/ Moradabad(UPPCBRO)/CTO/air/RAMPUR/2019

To,

Shri TARUN SAWHNEY VC AND MD

M/s TRIVENI ENGINEERING INDUSTRIES LIMITED

VILLAGE-MILAK NARAYANPUR, POST-DADIYAL, TEHSIL-TANDA BADLI,
DISTRICT-RAMPUR, UP 244925 . RAMPUR,244925

RAMPUR

Sub:  Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. TRIVENI ENGINEERING INDUSTRIES LIMITED

Reference Application No. 7038591 Dated : 02/04/2020

. With reference to the application for consent for emission of air pollutants from the plant of M/s
TRIVENI ENGINEERING INDUSTRIES LIMITED. under Air Act 1981. It is being authorised
for said emissions, as per the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/01/2020 to 31/12/2021 .

3. Inspite of the conditions and provisions mentionéd in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
Chief Environment Officer

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer UPPCB Moradabad for information and to ensure the compliance of the
conditions imposed in the consent order.

Chief Environment Officer




3(a)

3(b) .

3(c).

U.P. Pollution Control Board

Dated : 02/04/2020
CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing cane crushing capacity
5000TCD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which

consent would be deemed void.
The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 boiler of Baggasse 1 Particulate | individual wet
90TPH and 1080TPD Matter scrubber and
40 TPH common
(stand by) stack height
of 60 meter
from ground
level.

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail
S.No Stack No Parameter Standard
1 1 Particulate Matter 150mg/NM3

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time .

Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

" The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the

CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .




15. The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
# accordance with section- 21/22 of air Act 1981 (as amended respectively).

16. Minimum 33% of the land on which industry is established will be covered and properly maintained

by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidle_160218.pdf .

17. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

18. Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:

1. This Consent to Operate Air is valid for production Sugar and cane crushing capacity of 5000
TCD.

2. Unit shall operate and maintain the APCS i.e. wet scrubber and stack height of 60 meter from
ground level at the Boilers of 90 TPH and 40 TPH (stand by) capacity. Bagasse shall be used as fuel.
3. Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in boiler
subject to its availability.

4. Unit shall comply with the directions issued Central Pollution Control Board , New Delhi vide
letter dated 4/7.11.2019.

5. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

6. The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986.

7. Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the
air quality, becoming air borne by wind or water regime during rainy season by flowing along with
storm water . Direct exposure of workers to fly ash & dust shall be avoided.

8. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended, Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment
(Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India.

9. Unit shall submit emission monitoring report of the stack of air polluting sources done by MoEF
& CC approved laboratory in every 3 months.

10. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .

Chief Environment Officer
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Ref: cnseens HH(52‘/ ..... C-7/Haz- 135/17 Dated:.,g.%/,‘{%.ﬁ‘.?
WLOhn—Q

1. Number of authorisation and date of issue: %/ f-fc-B Auty — jag]vol?

7. Reference of application (No. and date):

3 Sri Amej Singh Manager , M/s / Triveni Engineering & Industries Ltd. Sugar Unit- Milak Naranyanpur Tehsil-
Tanda Distt- Rampur is hereby granted an authorisation based on the enclosed signed inspection report for
storage & disposal of hazardous wastes as per following details.

Delails of Authorisation
sl Category of Hazardous waste as per Authorised mode of disposal or Quantity / Annum
No. Schedule L11 and I1] of these rules Recycle or utilization or co-processing,
etc. -
1.| Schedule | Cat- 5.1(0il & Greese) TSDF 1300 Kg/Annum

1. The authorisation shall be valid for a period of Five Year from the date of issue, if not suspended or cancelled

e o

earlier.
3. The authorisation is subject to the following general and specific conditions.

=1

A. General conditions of authorisation:
1. The authorisation shall comply with the provisions of Environment (Protection) Act 1986 and rules made

thereunder.
2 The authorisation or its renewal shall be produced for inspection at the request of an officer of the U.P.

Pollution Control Board.
3. The person authorised shall not rent lend, sell, transfer or otherwise transport the hazardous wastes without
obtaining prior permission of the U.P. Pollution Control Board.
4. Any unauthorised change in personnel, equipment or working conditions as mentioned in the application by
the person authorised shall constitute a breach of this authorisation.
5. The person authorised shall implement Emergency Response Procedure (ERP) for which this authorisation is
being granted considering all site specific possible scenarios such as spillages, leakages, fire etc. and their
possible impacts and also carry out mock drill in this regard at regular interval of time;
The person authorised shall comply with the provisions outlined in the Central Pollution Control Board
guidelines on “Implementing Liabilities for Environmental Damages due to Handling and Disposal of

Hazardous Waste and Penalty”
It is the duty of the authorised person to take prior permission of the U.P. Pollution Centrol Board to close

:-.1

down the facility.
An application for the renewal of an authorisation shall be made in form 1, before its expiry as laid down in
rule. It is further brought to your notice that as per the order dated 14-11-2003 passed by the Hon'ble
Supreme Court in W.P. (c) No. 657 of 1995, no industry covered under Hazardous and other Wastes
(Management gnc[_Ira.nSbaundaJ:y_=MQ..V£¢..I.11QIJD,__BE!$§;....ngﬁ,ﬁl.laLL..b_@__ﬁlLQ.\é’ﬂ to operate without valid
authorisation. [t is also provided in the same orders that industries which are not complying with the
conditions of authorisation shall not be allowed to operate. Hence in case you fail to apply for authorisation,
the earlier authorisation issued to you, closure order

before its expiry or fail to comply with conditions of

shall be issued against your industry without any further notice.
for the period ensuring 31% March of the Year.

9. Annual return shall be filled by June 30"

10. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner suitable
for handling, storage and transport and the packaging shall be easily visible and be able to withstand physical
conditions and climatic factors. All hazardous waste containers / bags shall be provided with a general jabel.
The storage area should be at an isolated spot in the premises and must be fenced: cove:red and duly r!mked'.

11. The authorized person/agency shall ensure that no adverse impact on the air, soil and water 'mciudmg
groundwater takes place due to activities for which authorization has been reques'ted. Comprehensive safety
measures must be followed in handling of wastes and the staff must be pr(.)perly trained.

12. The applicant must file returns on prescribed Forin 4 along with a compl{ance report of this letter
also maintain records on Form 3 and present it to Board’s inspecting officials.

13. In case of occurrence of an accident, complete details on form must be sent to

the earliest along with details of mitigative and remedial measures taken, ) .
14. The authorised person shall not receive, collect, or store any hazardous waste from any unauthorised occupier

or generator of hazardous wastes. In case any hazardous wastes is sold to any other reprocessing unit it must

(=]

and should

U.P. Pollution Control Board at
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Member Secretary
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Chief Environment Officer
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Government of India

Central Ground Water Authority

Ministry of Water Resources, )
River Development & Ganga Rejuvenation

MEMBER SECRETARY

File No: - 21-4/1 S34/UP/IND/2017 - |38
NOC No: . CGWNNOCI!ND!ORIG!:.’M?!2666

Date: 25 JUL 2017

To,
l/t(sTriveni Engineen‘ng and Industrieg Limited

Sugar Unit Milak Narayanpur. Post Office Dadiyal,

Tehsi| Tanda, Block Suar, District Rampur,

Uttar Pradesh — 244925

Sub: - Noc for ground water withdrawal to pys Triveni Engineering and
Industries Limited in respect of thejr existing Sugar manufactun‘ng unit located
at Sugar Unit Milak Narayanpur, Post Office Dadiyal, Tehsil Tanda, Village
Narainpur, Block Suar, District Rampur, Uttar Pradesh — reg. '

1. The firm Mmay abstract 301 cu.m/day for 149 days and 55 Cu.m/day for 355 days,
totaling to 356 Cu.m/day (and not €xceeding 75,715 Cu.mlyear) of ground water,
through existing two (2) tubewels only. No additional ground water abstraction
Structures to pe constructed for this Purpose withoyt prior approvay of the CGWA.

2. All the wells to be fitted with Water meter by the firm at its own Cost and Monitoring
of ground water abstraction to be undertaken accordingly on regular basis, atleast
once in a month, The groung water quality to pe Monitored twice in a year during
Pre- monsoon ang POst- monsoon Periods,

3. M/s Trivenj Engineen‘ng and Industries Limited shall, in Consultation with the
Regional Director, Central Groyng Water Board, Northern Region, Lucknow
implement ground water recharge Measures atleast to the tune of 3,32,553

1, R.K, Puram, New Delhi - 110066
75362, 261753?3, 26175379 « Fax : 011-26175369
Website ; wwmcgwamoc.gov.in

T gilte o - = Qe o
CONSERVE WATER - sayE LIFE




with maintenance of structures in the said village to be ensured and a
comprehensive plan to be submitted to Regional Director, CGWB. Firm shall also
undertake periodic maintenance of recharge structures at its own cost.

4, The photographs of the recharge structures after completion of the same are to be

furnished immediately to the Regional Director, Central Ground Water Board,
Northern Region, Lucknow for verification and under intimation to this office.

5 The firm at its own cost shall install one (1) piezometer fitted with automatic water
level recorder at suitable location and execute ground water regime monitoring
programme in and around the project area on regular basis in consultation with the
Central Ground Water Board, Northern Region, Lucknow.

6. The ground water monitoring data in respect of S. No. 2 & 5 to be submitted to
Central Ground Water Board, Northern Region, Lucknow on regular basis at least

once in a year.
7 The firm shall ensure proper recycling and reuse of waste water after adequate

freatment.
8. Action taken report in respect of S. No. 1 to 7 may be submitted to CGWA within

one year period.
9. The permission is liable to be cancelled in case of non-compliance of any of the

conditions as mentioned in S. No. 1 to 8.

10. This NOC is subject to prevailing Central/State Government rules/laws or Courts
orders related to construction of tubewell/ground water withdrawal/construction of
recharge or conservation structure/discharge of effluents or any such matter as
applicable.

11. This NOC does not absolve the applicant / proponent of this obligation /
requirement to obtain other statutory and administrative clearances from other
statutory and administrative authorities.

12. The NOC does not imply that other statutory / administrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider
the project on merits and be taking decisions independently of the NOC.

13. This NOC is valid from 13/07/2017 till 12/07/2018.

Member Secretary

Copy to:
1 The Member Secretary, Uttar Pradesh Pollution Control Board, PICUP

Bhawan, Third Floor, B-Block, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar
Pradesh with a request to ensure that the conditions mentioned in the
NOC are complied by the firm in consuitation with the District
Magistrate, District Rampur, Uttar Pradesh.

The District Magistrate, District Rampur, Uttar Pradesh for necessary action.
The Regional Director, Central Ground Water Board, Northern Region,
Lucknow. This has reference to your recommendation dated 30/05/2017.

4. TS to the Chairman, Central Ground Water Authority, Shram Shakti Bhawan,

Rafi Marg, New Delhi.
5. Guard File 2017-18.

» N

Member Secretary













TRIVENI ENGINEERING & INDUSTRIES LTD.
SUGAR UNIT, MILAK NARAYANPUR, POST- DADIYAL,
DISTT.- RAMPUR (U.P.)

PROCESS SCHEME

BAR SCREN CHAMBER
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LIME DOSING
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FLOCCULATION TANK

PAC & POLY DOSING
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HYPO DOSING
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TRIVEN! ENGINEERING & INDUSTRIES LTD. UNIT — MEAKNARAYANPUR Annexure 8.1
PROCESS FLOW CHART Auant
CANE |

g P e L
| CANE CARRIER
el :
MILLING

e ¥

Ve ke }
PRIMARYJUICE a | SECONDARY JUICE 1 BAGASSE
AR o |
X LY AT S
ersmmce ; [ BOILER b h
——— — — ___J
. ] |
e M s s 4 . P, /e
MASS FLOW METER 300 T/HR | [ EXCESS BAGASSE YARD | ’ STEAM
. TS PO 7 M
AT e
V LJ HEATER 2 |
e | POWER HOUSE
RAW JUICE FINAL HEATING |
Al L
BY4™BODYVAPOUR | POWER DISTRIBUTION TO
i PLANT
i o IR

JUICE SULPHITER- (ADD. 6 5'
BEAUME MOL AND 502 GAS) L e 00 L e SRR

USSRl

| SULPHITED JUICE 15‘ HEAT!NG i
_ BY 3" BODY VAPOUR i

SULPHITED JUICE 2"° HEATING
BY 2"° BODY VAPOUR

. AIENA . S AP R e
SULPHITED JUICE FINAL HEATING -|
| BY1¥ BODY VAPOUR IN DCH l

¥

CLARIFIER (SRI) i‘ ‘:

i = Wi = b i

l |

o U BN T N e




v Sl 1__“_ I

| CLEAR JUICE HEATING BY ‘] RVF ' 1 EF[L%I_!;“FEJ:J;CE !
| TTVAPOURINDCH | '

with - _;__...'-
_._,_H_L P i
| EVAPORATOR r | FILETR CAKE |
§ [tz | - ! |
i
' -
SYRUP SULPHITER _]
R s iz do]
RERECIEAY 20,
| SYRUP STORAGE TANK
E [ PANS
R ':" SR e OB S B U P T S A BT A
1 =% Y T R e S r
| ,_} 2R o TR S TG Rt S S
| A-massEcuITE B-MASSECUITE C1-MASSECUITE 1 C-MASSECUITF i
| : Betddciiy o
l - : ¥ vt Pl v .
| . AR COO"EP.,EI:E..! LA;R COOLED XLR J : ’ AIR COOLED XLR J | J AR COOLED XLR
] i —--—n—...,..“.r_.___........ B o 1 S — -
Bl e R | BveRmcaL | | % i
B - ! | MASS.HEADER b Lc vaarrcg;xm }
L % e ‘ - " .
AL ﬁ | BATCH TYPE M/C }—» AH B -MASS. C1FW MACHINE ‘—0- cnﬂ -MASS f
| = Lf___ HEADER HEADER :‘
| DRYSEED ' ? :
e S S ——- MAGAMAMIER = :
b i BFW P ] ¥
s ol EOGAK ) BH | [ . ow |

. [ o : .’ I ¥
! r:m, ,..l GRADER u_{ 'HOPPER | | MACHINE [ i el i .I‘_\ZIA{_:H{NE‘_ o

; i | -
ey ; ‘ e Moy, e R
| - MAGAMA MAGMA MIXER | | FM |
WHITESU | | MBER . _
GAR | , | FAET Ry A= e
H = ST ' 1
[ ene ‘ . RORI _}_____H l
e | ¥ SUGAR pm——— ...l-‘a—.—.n_.—--J —

CAW PUGMILL |

ke

CAW MACHINE L_bi'”‘—l

CL j___ e E... —

P—

[r ey

I y s,
o | FM
| I MAGMAMIfER | STORAGE
] i I ' TANK

i !

o SUGARMELTER ,i




‘ A‘hmtw-\'ijl

‘ﬁﬁg' /I /B /oot 6
wriad W FEEs vd Iee e, Sar , SE8EIE |, -
W-pg  /eu-R-FR-106 /PR / R geremre gyla 2018

forer arraerd arftreTd,
YHYY

fava— @ e ¥ Ry dag & <l & wweg 4

T SULRT VIS A TR Fo-2312 31$—24.03.2018 BT WA UgY T T
maﬁ,ﬁ%m#ﬂﬁ%@ﬁiﬁﬁowmﬁquﬁam,w
& W H T ey & it A6 e F i v @ e @ gfera o
e # A @1 shavwer @ Rafy § qur & we e @ Pafr of 9w s weE
T P AR JAE Y O A wwiy F o 8

FuH Iude R arEn WA e @ aRw w wwe Rare
SERLET 032817 / TH—YIRT / AT SHWBR /200910 RAT6-28.032018 L
UL IEAHH AT (V) TR WA D Ay Reie-28032018 B IqHA A
B oo wve gueo fo IR gfe FMemaRrEgR, g F o Waa & e @
gfea i e aRae § Suer w =) e ¥ i dau w0 @ sl e e @
I W B el &
uftrawe—

Ten A P Biffa W @ s 0 oo forer s SR @ FREEN, R s W se

& sud i S oE & et 98 9 e
2- mqﬂmﬁmwmrﬁﬂmﬁnaﬁm#ﬁwmﬁzﬁmmﬁwmmﬁ«wm

U U P AR PR A A AR e e 6N @ e oY A e

WA W
3 wmmﬁmﬁ:ﬁmmmﬁﬁﬁawmﬂ&ammwmiwm

RN |
4- A fe SwreR T R 4 WRa WY @ Beo gefes 3 o o wdgem @R

giifem w4 awvr @ 4w WY 5 wewe s e
e Tt wed fie 7 o e w5 wfa R s
g a;uaaﬁ'-afﬂeﬁﬁﬁaﬁ:&aﬁmﬂrmﬁﬂwwwmﬁn#mﬁwtwmﬁﬁaaﬁ

I
i e e fie w1 arard) w9\ s s i |
B SEIAN W R AR aei g B A ol serr st febrr @ AR 9 so fraw o

wEe 8t & sfav Frenfa fser s
- forem straer) Sl Sude oRrddl @ @ ¥ smuRr wven gRifee R |
0~ FOGE WA R A P e B o an S v B 6 owm @R

Fare s ger wrfimea & s ov e | (& 8
(mm
IU AEET AT (FeareT)
o/—10 %9, 91 P vd amaer siges, Sowo |
Ho— /-5 / wimra tfﬁaam IWRITT |

R il @ et va smavas s 2w —

1= ¥ P O o) s, S waw |

2 I BT TG, R R

3- mmﬁ%wmﬁﬁemmﬂmgﬂqﬁem
Y aﬁwﬁr&w%m&ﬁaaﬁmﬁﬁaﬁmﬁuﬁwaﬁmﬁﬁ
TG W PG B s N, B ide W aveirs fear o w8 |

4 mmmﬁw%ﬁgﬁﬁcmmoﬁawqﬁaﬁwmrﬁw
: 3

%ﬁofhﬁ)

ST SASR I (Sere+)
@%mmwmm@aﬂ.aﬁm [




I & materr Hrovapi —IL E
. _ L L

oo eyt Pz a8
e 1Y / (.00, A Rt s, i e,
—~p fewell e, R

ws w322 /w435 / IR i : 23102020

a3,

@ e e (ge-7),

9. W wew e are,
TS |

fawu- feAid 14102020 & AW mﬁw}, R B amm(a:}i‘ ﬁ)?ﬂ%%g
(R ERe) AT 120 BTANL, (A ameiRa) 1@ 40 dyA N, (@ renRa) s

ﬁlﬁamloﬁmﬁaﬁ*ﬁ#hﬁqmﬂiaaﬁwwﬁgwmﬂﬁuwmmm¢
sriqd & G |

B AL

' SR s g e § ) SR aiti oRae A v dief @ e |
Wﬁ%ﬁﬁ%mﬁm%mmmmzwﬁmewmﬁuﬁWQ@
KRRV mﬁés.ﬁwm,as@ﬂw.wwﬁ AET 1200 99 IR RAmER (Fem0),
%qg?aﬁm&mﬁm‘rﬁﬁﬁﬂs‘l

wmmmm.mmmmmmmmmw
Friard) &g o o A &

FeRTE: IRIIER| W
(foera )

Scanned with CamScanner



- s
i

A
Zeal J7= W%m s

Shia Aﬂ?ﬁ“é' . foET e
EMaawal,

fanI-yEnl e /mm e Siml

‘zw'ﬁ - A\h"(
u'.r-‘i & Qa amuRa B el wH

nel e
SRIAVIYR A8 SV Rrerr YR 3T

Pries & & Bl Y ﬁaﬁﬁr
mﬁ\rﬁi‘r‘amwm I '{'*q\aan“T frer Rmgar ¢

1—Exaell PR P 1\%0mn$amﬂ=ﬁmﬁ
asiat R memflfﬁuif‘mﬂﬂ‘ﬂT

4 fpo Mo & IR
Wmmmmq@mi
%ﬁﬁmﬂ’iiﬁmﬁﬁﬂ‘ﬂaﬂ

g3
' g Freadl € & R e 1qy o da femd

' . \LU“ S om0 E 7292
Q % of e ' TR e
7 L b~ qq\\;;b%??
é:nvr - Toh N o <L
?69@%%885 mm\ Wm

cf«:rf2’lq((ﬂ u-n“ “qw LU g mﬂ’ Clg”’wm
seq 3R £

4t %
FARkd
\ ——P_’ﬁl‘/.‘ E*ﬂ{ f‘/—"'j"—_y N EI‘""'[ BC‘I
i (”_.ﬂ-—»qqnem@’f—"

.g-ﬂ"" el
‘ﬂ <% 19 Y m,:%tr

- - = T3

Scanned WIth Tamscanner -



cr3tontet Gov 6 5360

TERAW & q4335Q FIY B9 UTH
BT 296934 04 - FAA

?5”’1 dUzz8ers gy — A7)

d with CamScanner

Scanne




ey PR
SR AT e e

smnianAEE & ¥
- g 4 el ¥ 1

T mWEMY L -
i A -

: Al TN e L
i - I8 Hovd

ST

[ St
-

=
]
)
. ]
.

<canned with Lamscanner



R 14102020 ) SR R (ramer) TR ]SRRI A ARf o oARRIRT G g
® fafils e IR, dedg YR, SFYE IR, (STR W) BRI 160 farel. /ot (ATt SRR
¢ w0 SXR (AR awRa) v a0 Ava0. (4 amRe) ar S T 70 e

S-SRI YR Wi 3 veqpep 8 Wafarelly Wi vt a1 ard o PRI —

femi@ 14.102020 @) apgy forenem (RIRIFT), YT 9 e il P goftfaR \
IR T S IR, (ST wew) gRr 160 Rl /R (e
IIRA) 3R 120 BUNS, (e ArIRA) 40 o, i 3eR) ) 3T e 7
AR B-SFRET R e 4 RIGET

fﬁrﬁ'qnhwﬂuﬁﬂagﬁ%gﬁﬁm?ﬁﬁmmwmﬁﬁ
wmiomtﬂiﬁamvmmhsmﬁmqﬁﬁwg_

o T P SR/ g SRe gl -

. A Slofio 1w, s o) (7210), IR |

fawrr M, ey - SO0 ST 3w 9, Rremae |
- 0 ¥o R, arw v, soug WENYT frE q)g

1

2

3
4.ﬁ}wﬂtw.w,wma(w).w_&&wﬁstﬂ T 08 3eeiT R |
5. Al 3mfly areref), TRNTHB( Ud gior) St ' S 3

2 ‘

. wmﬁ%mﬁmvﬁaﬁmmmﬂf&iﬁm
T T 1533(8) i 14.09.2006 TURTNRRT 75} 1537(3) RA1® 01.122000 2 o
€, 3 T SRR B '

ST STy
et o TRECHT B R Frrrem
Hﬂmaﬁwﬁ%lmafﬁﬁm:?wmﬁﬁm mﬂ{é ikl

wmwwm 11oszozofh‘raiﬁtrﬂmmnw m109£;%ﬁm}m%ﬂ?;ﬁ sanr
T o % TR s, e R, S0 YR (SR wew) 3
mﬁamwﬁﬂmmmzuzoaﬁmumm%%amﬁ

/q5q ;

é{%?ﬂglm %gwﬂahzsmmﬁnm

Scanned with CamScanner



B

e T T s R

(viii) Corporate Environmental Responsibility/ Corporate Social Responsibility —

i 2 &R1 Corporate Environmental Responsibility 2q uRamer @1 @0 @ 4.
IR orporate Social R T \ ;
Pt esponsibility §J &l M @ 20 W gRIR T F B mfg

e T

i I S WUV P @, ReEE g arme TR @ IR W ds

Wéﬁ@ﬁﬂﬁﬁ%ﬁ%mﬁﬁaﬁﬁmwméaﬁﬁmﬁﬁﬁm

vﬁuﬁamzﬁwﬁmﬁm/ﬁwm;ﬁaﬂ#wmﬁmwm
wﬁuﬂmﬁﬁﬁnmmw/wﬁﬁwﬁﬁmﬂ%—

1. WS SRS, U IHCR, WAVE TGN IE T B e & & § g o Tt 7
I (81 i 0, wfavliy wemEeR) — yeR A geE § e FEReT @ R T8 R
ST FT T BN ARl Wve A @ 99 B s i W R onom 9 g S e
T @ =reRen Y wo | o & F v R gt

2. FE-GA e e, WU, SIS VM- gRT AW YO, AR, T S, SO, T
wEIrael AfY afil grT wyw WU ¥ fafew amofy (@) wee s g0 v B 5o @
WA ¥ od W] B A g aen Rl wh dsaRelt @ o @) of @ s e
TS| B W favar B & & A gei 8 Gl ? 3w uRaleen § e |l &1 @ s
21 @ & A B erR F Fan grifear fed ?

IR (@ e T, wfelin gaEER)- - 9d @ wR B A W@ ey amaeedrar
ATeTEl B G fRRT I @ qIeEl @ RO W 9 Od & vodd &1 YR e T § e o
ZRT 3 TIE @ HIER BT SwNaliie foran W U4 dw A o aae W A wd R e
o B 7w A A ey s, wEvEEE (e A R PR Sl s deiw
fafids gm s svar T s B qu @1 < S sedl o el WO € @ e
Rraer g Woe 3t 3 3w @ 9N 9er § war few o 8wl e o yer @ efiere
mﬁmﬁﬁﬁﬁﬁmﬁlmgﬁﬂﬂwmﬁiwmmm%WHWﬁﬁﬁ
i @ SAT fear wow | smae sorE § o A Rem s au yde A we
mmmﬁmﬁ‘ﬁmwmémwﬁua’nﬁaﬁwﬁﬁm_ \
aﬁﬁ.tﬂ.wmﬁaﬁﬁm@m),wwsﬁmﬁmamm,mmmﬁ
WWﬁMWﬁW%WﬁW@WHWWWWW.@?
W%Wﬁmﬁmmmwwﬂwwlaﬁﬁw?
f—ﬁf@ﬁ%mm:mWﬁmﬁwﬁmﬁm%ﬁﬁaﬁﬁﬁﬁm&mﬁaﬁmjm
Wﬁwmmﬁm@%mmﬁmmﬁowmmam
' FE—EE T S o S | _ .
3£-mﬂ;§ﬂmmm,mﬁw§mﬁawﬂﬁm$wﬁaﬁma
e A ¥4 9 a6 0 T T o i & 1 @ R
4ﬁmm.mm,ww—mwm%mwMﬁwﬁwéﬁfn
-mﬁ%mmmﬂwaﬁﬁmm%?wsﬁqﬁm@r@@a\m_mgr
ﬁﬁméﬁwﬁfﬂmlmﬁw,wmﬁn%mﬁmmwmm o |

33(//@?«

Stanmed withrCamScanmer



JauuedgUWED YiM pauueds

- X

| {ehte (g dehllar G0 MpsRIE b T i)

y 5 ik b bujited e iR
xo i | Spjie 1@ kb Ly (b LRI I L Ll__ hl&a _

' g (1A
Phjiar tr Ak Dab P Bl K i (11A)

Lot B lnledie @ RHIR

s i ih l ?t '.ul ,.“_Pl U‘Q‘ l ” hh _l&l!-‘ I F

| ) 0 Pkl i MRTI] BT DR
1 DO LIPS L oY 1= M Rlile DIRQJH 00 @ BROEL e ST (1)

19 B dhlin ek

| N Kbt )
; i DI o) JOp (PRl MY BY Oatpll) PRl .‘ntﬁ‘ Lt FH‘.'- I‘EIIN
It 4 MDY DIt M) 11 (Pnlle Melth LR @) N RN bR DUNDE (;\!)

| RPN ILhitd g (sopanjos

AL SUIRIn SIOQNSIA PORCY NS G F I 1Y)/ @l 08 Depjeje B bl 1R

LiRE ¢ klkb DIR DR @ 1R Tl by doLad DU ] s ke by @ bR L Ry Bl
[ MORIh | Uedin IR (e Al L DO G B L NBRE PRED BUSY Gl WY DRI @ ERIRR kel

Alhte B (1)

L D] (] S MpIY s R Tok R DIy i) @ DRIn
el Iheep) DUy WNSAS HULIONN0LY BOPSSI]E SHONEN) g ;\m.'q'.ua't\u O Y|Pl ekt
IRBE Rl M (eiela] [ MORE DUREE M R BATR (e LR blalbl PRy |y
T Y T B S\ G 1 O O T R (R Y R (R N BT A TRV
lep DMIRUR M OUSUSbR Le{ple TPl 1 SRR @ DRl 00 TR el [ DRI Db ok 1l Tk
fin I}Qlftlh ft MR RRID RPY E Y PRl 09 e ¢ bk by e kbl Wb {t han

lakbis Bits (1)

VHRIES Q] cRR] N NS gl Tk i) by
bylad sea) 4240 M 0l G NIRRT k)
KR LR RUhie VRIME PR BRI B 1 L1 UM LA AN TR TR (W UTIRTHI A EIY
At S 1D QY N0 BRQIBIRY bl D g R I S e o
it l;!l}l'\l\"ill A E T (PRI L (ISR (b1 :?.lqu.n1 Inhe '\‘I |‘1u
RGO |l llk] M R (0 B DG ORI RO DR |y b 138 1 e
R T2 g M (g IR 0 RIE Qo MR B N M Lt *;'\U:;L"‘ :;l.“- bt
1‘.‘“’ VL ARE pE LR R BIRRGI L b G g an e g 1.‘;\'.1;':1: A u ‘.~:;‘I|\;‘ ql:t.\.]l
R UL AR R TETTE Bl B by ey i\hl:ia Iuv.‘m-.\ll-:- l{.\ 1:

el P i) (ol IDIERBIN (g gy WSt Oue B B g VI B oy
R G L R TR A TR TRV

Wbl P (1)

W] BN s ey
kBt L3 I

O L o T R R A Wt 1t

llili.' \
L R T T TR T AR VTN

R (R T R TN TR Y
ks B ﬂl“f BTN g St
Fly ikt ) e

L B U1 EE O T R TS

I" felih l\‘lli i"ll'“i't h t‘-”‘“l\ '_|' ."-\
ol |

R R T Y T (S R TR e INTHE




"5, v T RE, e, SIS Ry uRaern o swanla Sol @ @ @ dr @ wn e
[ 27 gR OF B TR T TR QS B R o) geard o |

s ey davell, wEwERTG (W gd Q) Gyol i a @ a @ e sl 6
e v 2, g PR s Rega G s o sngftt & on s & @ S 1R A g

R & Rl Jucrer @ Wl | TR T e wedl @ e g R wwE @ TRE | o
&) el vl EE R FAREE AT wer R s |

6. o) xR Rig 9w, ewel, Sug YR gR e w5 G fe T E o e
Ryl BT T4 JMRE TP & T Q&3 A it e g

e TRV T SuRer O R § U8 e T f R el afts @t oRaieRT @ W A @

mq%amwém%ﬁra%%rﬁﬂamﬁaqﬂmﬁwﬁﬂhWaﬂwﬁﬁ?ﬁrm‘maﬁrﬁ
R TR A8 o W

mhwﬁuwmwﬁwm—wﬁmﬁmﬁﬁmﬁrmwmmag
wwﬁrmﬁaﬂﬁﬁgmwuwwﬁuﬂmwﬁémﬁmwwﬁw

ﬁ » A
o éﬁﬁwmﬁwﬁﬁ@mq@wmmmaﬁmﬁwﬁmmﬁ
o F1 TR

W—Wwﬁaﬁﬂ%ﬁmﬁaﬁ@@,qﬂm@wml

ﬁ# o) (oL, )

3. 3. g o A, wm%(m]
RIEE Wy

Scanned with Camscanner



|12

Public Hearing for Environmental Clearance for Proposed Distillery
Triveni Engg. & Ind. Ltd. Sugar Unit at Milak Narayanpur

ATTENDANCE SHEET

9}
Date: 14.10.2020
sl. No. | Name Designation/Address Mabile Number Signature
| ||Z} P Gulpra ADMLE) Favtn, _&}
e Jj Netltma Ntk L'D Uﬂof.ﬁ M«HM"‘}*"\%K?E‘? lma‘- —A{__ o
1. .!3"'“" S I'Jl-'-, OO vratedid qmq:\ﬂ‘h:ﬂ 7(_,,/
| !",h,«.na kevasnh.. Via quedtub_ = TG B s
}1 |. 'f’hc.'i-‘lu\-:l T‘“!m Quag I:,\Arud 7230 JJOSOI"%%JQ-&_JJ
| ALrrcsr pusacays ('11.»\-4'7‘/ ATt GamrzAgR) &
oS ’ _:J};-«m T~ el ‘jz%f«_c___. =
& E‘f-\?\\m&m] BExg e o 1anesTY
| | Comatd Wer =
. I%‘ A=) CLJ.L E;@Z;gbﬂl-—’r 55"‘2.:7(.6731
5 (Quped ersifh N7 |Gesenid
D Navesies /w/, AGn (gue ‘?‘9‘?}?%7&,’“
> | AW‘“‘{ ffgp M (0e) |37 19%0edas R
\1 r
,\Li;-,r_qy Singh_ [ChakKMawana |qus4UsISIS | %j?{
’QClWLDSH Singh |Chaltawane _ |q74] Y4URAR| 5 A
ﬂmaﬂsmgh_h__ Lalbun 98777032 ’a\"f“yqnyﬂh
| : \
M Jekin |mahvakhene anaicegu] o
% | Thcbal Ahwed | Khaitholer  [9758keanss quJ Hadtdng

Scanned with CamScanner




‘it Hearing for Environmenta! Clearance for Progosed Distillery
PTiven: Engg. & Ind. Ltd. Sugar Unit at Milak Narayanpur

STTENDANCE SHEET

Date: 15.10 2620 "I

TN, Name Designation/Addrass Mickile Number Signature

Tl LRSS

R . 7
yuzi =t __,p‘f?r ks

& !
5-;!"13“’.!’?' : 1*-_:-_-_.,;_2_;3

L _ SRR !

qunzkiw__

“a

v T TN Ty 5t W Lt

5u33F6a5_ 2T an
e e S ~ T,

e A

_ th_=r
-
agn" hlr-;:'*:’__;"" el
I = 5 B2 S T

Ony T :..a(;ﬂ‘}; Sk
, . bl o7
<5 3 gi_ggé F__;:hdi L U L35

E ¥ % Sr—_?’"“} z:-‘.') " e -

Scanned with CamScanner



Public Hearing for Environmental Clearance for Proposed Distillery
Triveni Engg. & Ind. Ltd. Sugar Unit at Milak Narayanpur

ATTENDANCE SHEET

Date: 14.10.2020

Si.No. | Name  Designation/Address | Mabile Number | Signature i
S Muggahon Hazg; _f_;sgﬁbm_ ‘WQEHMQS _L/}.?/W |
b MIRUAY im AL _Lruu% Ep i | &@J_axu h ’\ L‘—i“«k‘J
=3 Panmend .;..@i.\cmglg__ =
=" Ao Siagh. . lellawela
e Bhdasiam. RS LT L Y S R
o Uda) S.‘mé’h_ :_Su_aakﬂar_;lﬂ e -
o Rbbad s R b e
3 -:' Py vy "'“‘ Sovenhe : i s !?31 o
j |
W etmlha fgbu:,v Yhat | s N
G P}“”d &MA \d}mw \,kmﬁuw _\_\m
4 oy 20005 Aﬂ{]L uneghae ‘]Mq RN 7698 %GW
= “fqgh‘mwﬁfyk Kondsrhaa **f}r?"”éf? U"/\‘E""Mﬂ
- ' | bt gk
T 1 Tlyseh kha | Talbune §q71‘3f3-_3_2‘r‘_."5_é§ "‘f—-’UJ '
1y Podlam s ngh Kamky Re mﬁfagrmic.h‘lbl;ﬁq? Icf'?gﬁ‘?‘f@é m P
Ug “- 3 \‘7 SHn&Q S /i \:&:J

plﬂﬁu#ﬂ Singl

Scanned with CamScanner



Puslic Hearins .
i . ::ng. for Environmental Clearance for Proposed Distillery
tengg. & Ind. Ltd. SuEa( Unit at Milak Narayanpur

XTTENDANCE SHEET

Date: 14.10.2020

Designation/Address  Mobile Number |  Signatie |

= | _‘_.'""*_}‘“‘-
[ 1o - Lo Laopes
Tndstal Siegh  Nemewonblyy  495392Ue) 172 To—
Mrrhddhide AU
P

iahidsh Singh.  Sanaithed 7 STE L e

E B L I % ;
L!q'(” ..gwsﬁ'l, .Zg,:-{_{'}ﬁ |

* Nenatash g Qibl Nayax ' ) |

: - : srcns TR
D haricOrih, - Watpgier . LVESOEY SOl

. FF3A4reie |
E«';.f' Py T Ackasscaly
s ] i
1
1
e e np—— e e e !
i ¢ — . 1 |
1 N S
I; e —— ————— e p———
% |

B B \\ I i S —
: I s e e e :.\ - i
= 5 | |
__.__,_._,__,_,__.-.—-— ~ -_“-—_. SRS -_.__-—-~‘
-_.—_____,_._--—'—"_‘ — : I

anner

oC




7nfvmi ENGINEERING & INDUSTRIES LTD.
- Sugar Unit- M.lllknqumr_;pur (Rampur) ;
. Waste Water and Treatment Effluent Charateristics Log Book

 Date " Inlet EMuental ETP Outlet Quality rom ETP
g s ¢ pH - . TDS * .TSS coD . BOD Colour pH " TDS TSS COoD BOD
: " Consented Norms ' A ; 55-85 | <2100 | <30 <250 <30
. Mer PPM | PPM PPM FEM. Visual | PPM - PPM PPM ORI
T sene [0 | 1SQ0 | e [ TGo Ty nac | 1= 126 s Tl |
an- |1-202e| 8.0 62 ey 1=y A 1S28 l& A5 T
Sz e [2-20%0] RO (LTS 123 ey -y.?qr_ JI:;]; \'s_a; 1;1; ]
Spua2 Zedol ®e” | 1596 12€ 18(2 7 S
o2 3ado | R-0 | 1MRY | 1Y3 TE-N .63 12 | 13 112
S A0A19.283D [ RO IS25 | (®] | low el 1519 15 Re
D1-12. 90 30 | B <9 | 1S PR el 1s28| 1y 1oy
A 12202 5.0 L2 120 1216 eyl 1517 1 N
£ 0q. J2.2022 A0 IS99 2.4 L9 1591 1576 = 12,4
612, 3620 | B.o 1S 90] 142 2B | 248 | 60| 1528 1k e S
A1, Y3 [ G0 1618 | 127 | 1260 : 7et] 1S2W] 1S | Iy
12122620 | GO s3] 18k | 129y i eyl 1] 16 128
20 Deasim | Qo 1098 | t3Y nae | R RS 5.
|4 1-3mn | §10 720 12§ oS0 T 6] _1&9% N e
A% o80e | §.0 IRCE (48 | 1=3f] - : G| 182 18 128
g 200 gD 18ap | 126 | 1128 | 224 Tee | 12t | 1% 2.4 IS
“ATLiveso g | 1628 | 129 [ josd Tae ] Tewl 1S g3
“1812.20% | 9D 186D 127 129y 42 1162 | 12 194
“19-13. Jods | -0 1923 [2& 1212 348 | |8Us 18 )2&
2613 As9s | 9.0 20/3 126 | 1e9y - : 7€YY | Bso | 17 | [2¢
9].12 2532 | g0 1§70 JUo | (062 L4 | 72%0 | )5 772

Scanned with CamScanner



3 T iWeni ENGINEERING & INDUSTRIES LTD.
Sugar Unit- Mitaknarayanpur {Rampur) ¢
Biological Treatment Log Book

pH 00 & cLPSTE Muss MLVSS - cop | 'BOD * | Colour- - | EffiuvectFlow.
PPM PPM PPM PPM S PP ARl T K
53 A3 2800 : 124 _ e L B
Yk 10 2 <o e Y 8 M<12.8 2B
»,g;n ; =R 96 12.8 1 V16898 2
:}, £o 112 9991 19 7 e TS T U.gs -
.58 - 1: 0. 4¢90 112 1N703%, <y
-4 S Y 3950 : A ' S RETCEE 2718
sl 1~ ABZo i 0 11506 238
46 200 2930 TS : 022 | 2G4
i D f-2- A8 x0 It \BIRL | .xoly
T1LSF b= 2] 50 =< 1= 1 RS [av o
) 10 . lugnse h2 R
5B s 2686 ) _ ATBAT S 60
15k LB P 1Yo Mtk 469
15 5 S (Y4 114334 208
M- 55 1O 11590 4o 1M96esB [ =yy
i ~4 ) 0514 {9 o Lo S |RoQS] gy
“he4d- 1o 96710 140 WSOl | Wy
.3 (- 280 126 \e0T735 | 268
3573 iR 29¢ ; [3o | £1osy | 229
3-49 1:9, ~2912 R7 [8/298 | 280
753 -~y 28¢o Sl Bl 181682 | 39%

Scanned with CamScanner



S M LT S SR

7ﬁ'vzirf ENGINEERING & INDUSTRIES LTD.
Sugar Unit- Mllaknarayanpur (Rampur) .
Blologlcal Treatment Log Book

oo MLSS MLYSS :CoD : BOD Colour . | . Effluent Flow
255 p PPM PPM PPM . PPM L I R TSl ey
ahls 96 -50 |- & 2020 - C o Ayy i duz82 | =93
A P St | 8 216k - | T ; i {'B‘-ﬂﬁ’-‘i o
&3 (20|  M.50 s 2 2.4 120 | 85235 . hy|
(ade | gy )& 3s€s 124 : DSER8 | Yo3
- 3-8 -3 21ds lob | 061 Mo 522
pac] Tos6 1.2 29 80 120 RSSO T g
e .0 | Y =150 B o2 D692 | 288
SRR TS -0 2190 126, 8127y | BS)
1%, 00 N U9 IS OGS 146 : 816410 | 37
TS s 2968 ‘30 L B QR0 Jmas,
2 5% 1] 2870 I3 ' S84y T =B
TS L s ST IzE | BO0TOT 381
PES 49 1S 3025 e 4. B3292 |7 56y
“s N-53 B SB812 128 B%688 | R3¢
2-20f  My" by Y5~ 145 100632 [ RIS
o 14 4q L R0 120 {6 goyaaq R1G
2430 160 l+a. 240A0 120 RO | 270
1239 1.5 b V=D 26 AN g2 i Zea
J&do 73y Y d2¢0 1Yo qisge | 238
i 9 5% L wlidlg /24 i “q1937 | iy
24c 753 Y 7230 /28 S Ta23¢q.  SE¥zpe j

Scanned with CamScanner







T AAaou - ,g

ENVIRONMENTAL AND T ECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P)

Email : ETRCLTH@YAHOQ.IN, Web: www.etrcindia,com
ISO 9001:2015, 1ISO 14001 : 2015, OHSAS 18001 ; 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

TEST REPORT

ETRCPM14/TES-REP/FT/36

STACK EMISSION NMONITORING AND ANALYSIS REPORT

Test Report Ref No. ETRC/EPA/3744/2020 | Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar
4 Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)
Monitored by ETRC, Lucknow
Sr. No. | GENERAL INFORMATION DETAILS
1.(a) | Date of monitoring 11.11.2020
(b) Stack material RCC
(¢) Height of stack from ground level 60.0 mts
(d) Source to which stack attached Boiler
(e) No of boiler attached with capacity 01 No. (90.0 TPH)
(f Type and quantity of fuel used Bagasse (40 Ton/Hr)
(9) Details of APCS installed Wet Scrubber
2. PARAMETERS VALUES
(a) Ambient temperature (°C) 22.0
(b) Stack gas temperature (°C) 106.0
(c) Stack gas velocity (m/sec) 7.8
(d) Flow rate (LPM) 26
(e) Sampling time (minutes) 42
(f) Volume of air sampled (liters) 1092
TEST RESULT
Sr. X Ra}_nge of Standard
No Parameter Unit Protocol Result | Testing/ Limit | (as per
i of Detection CPCB)
1 | Particulate Matter mginm? | 19° 11255 (Part1): 1986 | 4555 | 5 4000 150
2 | Sulphur Dioxide (S0;) | mg/Nm® 'S'Ee‘?;fzg:;'%g% 22.3 1-2000 :
3 | Oxide of Nitrogen (NOx) | mg/Nm® | 'S Ejaﬁrgﬁ:;‘% o 2 - 1000 s
4 | Carbon Monoxide (CO) % TRy g AR 0.01 -5 i
.......... END OF REPORT...

ETRC warrants Ihat all analytical work is conducted professionally in accordance wilh aII eppilcable siandard labcratory praclices and that this data
refiects our best allempl to generate accurate results for the sample, meniicned in the report as above,

The resull relale only lo the ilems tested.

ETRC does nol assumne any liability for any claims or damages related fo lhe quality of parameter analyzed in the resulls and/or the performance of lhe

equipment constituting to (he resulls.
All disputes subjecl lo Lucknow jurisdiclion.

This report is not to be reproduced wholly or in pant and cannel be used as evidence in

without our special permission i wriling.
Complain register is avallable in our laboratory

Authcrized Slgnatory
(Sandeep Kr Verma)
Lab-Incharge

the court of law and should not be used in any advertising media

o il

Authorized Signatory
(Ritu Garg)
Qam

Reqcl Address: 4/57, Vipul Khand, Gomli ngar Lucknow - 226010({1 P)Mob 098978742??




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gemti Nagar, Lucknow- 226 010 (U.P))

Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

1S0 9001:2015, 1ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

TEST REPORT
AMBIENT NOISE MONITORING AND ANALYSIS REPORT

Test Report Ref No. ETRC/EPA/3745/2020 Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar

Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

Monitored by ETRG, Lucknow
Sr. No. | GENERAL INFORMATION DETAILS
(a) Date of Monitoring 11/11/2020 (6:00 AM) to 12/11/2020 (6:00 AM)
(b) Sample Description Ambient Noise
(c) Parameter Equivalent sound level
(d) Environmental Condition Normal

TEST RESULT

Ambient Noise Level
Sr Results Results
Nu- Locations Unit DAY TIME NIGHT TIME
5 (6:00 AM - 6:00 P\1) (10:00 PM - 6:00 AM)
1 Near Power House | dB(A) 65.84 54.37
2 | Near Boiler House | dB(A) 71.65 57.42
Noise Standards as per CPCB Schedule rule 3(1) and 4(1)
Area Code Category of Area/Zone Day Tirrt;ms NLES 'E:Z?“ Time
A Induslrial Area 75 70
B Commercial Area 65 85
C Residential Area 55 45
D Silence Zone 50 40

wrirasiss END OF REPORT.....0e

. ETRC warranis thal all analytical work Is conducted professionally in accordance with all applicable standard laboratory practices and thal this data reflects
our best altempl lo generale accurate resulls for the sample, mentioned in lhe report as above.

. The result relate only lo Ihe ilems lestad.
ETRC does not assume any liabllity for any claims or damages refaled to the quality of parameter analyzed In ihe resulls and/or the performance of the
equipment consliluting lo the resulls.

+  Alldisputes subject to Lucknow jurisdiclion,

- +  This report s not to be reproduced whally or in part and cannol be used as evidence in the court of law and should nol be used in any advertising media

without our special permission in writing.

. Complain register is available in our laboralory.

O i = _ wﬂ-’a
Authorized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge Qam

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomli Nagar, Lucknow- 226 010 (U.F)

Email : ETRCLTH@YAHQQ.IN, Web: www.elrcindia.com

; 1SO 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007
An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRCPM14/TES-REP/IFT/17

TEST REPORT
WATER ANALYSIS
Test Report Ref No. ETRC/EPA/3746/2020 | Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar
Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

SAMPLE DETAILS -
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description ETP Inlet 6 | Sample Collected By | ETRC, Lucknow
3 | Sample received date 12.11.2020 .~ 7 | Analysis Start Date 12.11.2020
4 | Sample Quantity 2.0 litre 8 | Analysis End Date 19.11.2020
TEST RESULT
Sr. : Range of testing
No. Test Parameter Unit Protocol/Test Method Result flimit of detection
1 | pH é APHA 23" Ed. 2017-4500H" 6.2 1-14
: : APHA 23" Ed. 2017-2540 C
2 (T;‘éas’}n‘sm'“d Solid mg! IS: 3025 (Part-16): 1984 735.0 10 - 20000
_ Reaffirmed: 2017
3 Frﬁ'}s“sf’“"d"d Seild mg/l | APHA 23" Ed. 2017-2540 D 156.4 5 - 5000
Bio chemical Oxygen IS 3025 (Part-44); 1993
4 | Demand (BOD) mg/ Reaffirmed: 2019 47440 T B
: APHA 23™ Ed. 2017-5220 B
5 {cg‘gg‘}'“’ Oxygen Demand | Ly IS: 3025 (Part-58); 2006 2220.0 5 - 135000
Reaffirmed: 2017
wassserss END OF REPORT.........

ETRC warrants thal all analylical work is conducled professionally in accordance wilh all applicable standard labaratory practices and that his dala reflects our
best allempl lo generate accurate resulls for the sample, mentioned in the report as above.

«  The result relate only to the llems lested.

+  ETRC does not assume any liability for any claims or damages related lo the quality of parameter analyzed in the resulls andlor the performance of the
equipment conslituling to Ihe resulls.

.= All dispules subject to Luckrow jurisdiction.

. This reportis not lo be reproduced wholly or in part and cannol be used as evidence in the court of law and should not be used in any advertising media wilhout
our special permission in wriling.

»  Complain regisier is available in our labaratory.

LT

Authorized Signatory

{Sandeep Kr Verma)
Lab-Incharge

Authorized Signatory
(Ritu Garg)
am

Regd. Address: 4/57, Vipul Khand, Gomli Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P.)

Emall : ETRCLTH@YAHOO.IN, Web: www,etrcindia.com

IS0 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt, of India under EPA 1986

ETRCPM14/TES-REP/FT/17

TEST REPORT
WATER ANALYSIS

Test Report Ref No. ETRC/EPA/3747/2020 Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar

Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description ETP Qutlet - 6 | Sample Collected By | ETRC, Lucknow
3 | Sample received date 12.11.2020 7 | Analysis Start Date 12.11.2020
4 | Sample Quantity 2.0 litre 8 | Analysis End Date 19.11.2020
TEST RESULT
| Sw. Test Parameter Unit Protocol/Test Method Result Range of testing
No. /limit of detection
1 | pH - APHA 23" Ed. 2017-4500H"* 7.6 1-14
d E APHA 23 Ed. 2017-2540 C
2 ?}"Qg,mssmmd Beng mgll IS: 3025 (Part-16): 1984 642.0 10 - 20000
Reaffirmed: 2017
3 {T.r"é;'}s"s”e“de" Solid mg/l | APHA 23" Ed. 2017-2540 D 17.8 5 - 5000
Bio chemical Oxygen g IS 3025 (Part-44); 1993
* | Demand (BOD) mg/l Reaffirmed: 2019 i i
: APHA 23" Ed. 2017-5220 B
5 ;";:hg[“,‘]'“’ Oxygen.Demand | . IS: 3025 (Part-58): 2006 132.0 5 - 135000
Reaffirmed: 2017

.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted prafessionally in accordance with all applicable slandard laboralory practices and that this data reflects our
best altempt lo generale accurale results for the sample, mentioned in the report as above.

«  The resull relate only lo the items lested.

. ETRC does not assume any liability for any claims or damages relaled to the qualily of parameter analyzed in the resulls and/or the performance of he
equipment constituting to the resulls. :

. All dispules subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly o In part and cannot be used as evidence in the coun of law-and should not be used in any advertising media without
our special permission in writing.
Complain register is available in our laboratory.

m:""" : - J:_qu‘j
_t'..:,:l-:‘: A, = ; Q’D»
Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Authorized Signatory
(Ritu Garg)
QM

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web: www.elrcindia.com

ISO 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1086

ETRCPM14/TES-REPIFTI7
TEST REPORT
WATER ANALYSIS

Test Report Ref No. ETRC/EPA/3748/2020 | Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar

Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description ETP (SRS) Inlet 6 | Sample Collected By | ETRC, Lucknow
3 | Sample received date 12.11,2020 — 7 | Analysis Start Date 12.11.2020
4 | Sample Quantity 2.0 litre 8 | Analysis End Date 19.11.2020
TEST RESULT
Sr. ; Range of testing
No. Test Parameter Unit Protocol/Test Method Result flimit of detection
1 | pH 2 APHA 23" Ed. 2017-4500H" 8.1 1-14
) : APHA 23" Ed. 2017-2540 C
2 (T.;’éas'}n'ss"["e“ deld mg/! IS: 3025 (Part-16): 1984 1612.0 10 - 20000
Reaffirmed: 2017
B s mgll |  APHA23%Ed.20172540D | 141.0 5 - 5000
Bio chemical Oxygen IS 3025 (Part-44): 1993
“ | Demand (BOD) mg/ Reaffirmed: 2019 i 1R
APHA 23" Ed. 2017-5220 B
5 gz"gl';';"’“‘ o L IS: 3025 (Part-58): 2006 1336.0 5 - 135000
Reaffirmed: 2017
6 | Sulphate as SO, mg/l | APHA 23™ Ed. 2017-4500 SO, E | 443.0 1-800

.......... END OF REPORT....vene
+  ETRC warranis that all analytical work is conducled professionally in accordance with all applicable slandard laboralory praclices and thal this dala reflects
our best altempl to generate accurale results for the sample, mentioned in the report as above.

«  The resull relate only 1o the items lested.
. ETRC does not assume any liability for any claims or damages relaled to the quality of paramelar analyzed in he results and/or the performance of the

equipment conslituling to the resulls.

. All disputes subject to Lucknow jurisdiction.
. This report Is nol lo be reproduced wholly or In part and cannol be used as evidence in the court of law and should nol be used in any adverising media

wilhoul our special permission in wriling.
+  Complain register is available in our laboratory.

29
Authorized Signatory

(Ritu Garg)
am

Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Regd. Address: 4/57, Vipul Khand, Gomli Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P,)

Email : ETRCLTH@YAHOO.IN, Web; wwwi.elrcindia.com

ISO 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRCPM14/TES-REP/FT/17

TEST REPORT
WATER ANALYSIS
Test Report Ref No. ETRC/EPA/3749/2020 | Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar
Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

SANMPLE DETAILS

1 | Water/ Waste Water | Waste Water 5 | Packing Condition | Sealed
2 | SBample Description ETP (SRS) Outlet 6 | Sample Collected By | ETRC, Lucknow
3 | Sample received date 12.11.2020 T3 7 | Analysis Start Date | 12.11.2020
4 | Sample Quantity 2.0 litre 8 | Analysis End Date 19.11.2020
TEST RESULT
St Test Parameter Unit Protocol/Test Method Result Range of testing
No. Hlimit of detection
1 | pH < APHA 23" Ed. 2017-4500H" 7.6 1-14
: : APHA 23" Ed. 2017-2540 C
2 {;’gg}t"“"'“d Soalia mg/l IS: 3025 (Part-16); 1984 1595.0 10 - 20000
Reaffirmed: 2017
B mgfl | APHA 23" Ed, 2017-2540 D 17.9 5 - 5000
Bio chemical Oxygen IS 3025 (Part-d4): 1993
4 | Demand (BOD) mgh Reaffirmed: 2019 i #2000
; APHA 23" Ed. 2017-5220 B
5 E;hg[’:‘;"a] Sxyaen Bewmnd | oo IS: 3025 (Part-58): 2006 104.0 5 - 135000
Reaffirmed: 2017
6 | Sulphate as SO mg/l | APHA 23" Ed. 2017-4500 SO,* E | 312.0 1-800

swsnnisers END OF REPORT........
. ETRC warrants that all analytical work s conducted prafessionally in accordance wilh all applicable standard laboralory praclices and Ihat this data reflacts
our best alleampt lo generate accurale resulls for the sample, mentioned in the report as above,
. The result relata anly to the items lested.
ETRC does not assume any liabillly for any claims or damages related 1o the quality of parameter analyzed in the resulls andlor lhe perdormance of the
equipment constituting to the results,

. All disputes subject o Lucknow jurisdiction.
. This report is nol to be reproduced wholly or in part and cannol be used as evidence in he courl of law and should not be used in any advartising media

without our special permission in writing.
. Complain register is available in our laboratory,

o Qe 2407
Authorized Signatory
(Ritu Garg)

Qm

Ol

Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mob: 0989767422




ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomii Nagar, Lucknow- 226 010 (UP.)

Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

IS0 8001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRCPM14/TES-REPIFTIMT
TEST REPORT
WATER ANALYSIS

Test Report Ref No. ETRC/EPA/3750/2020 Date of Report : 20.11.2020
Name/Address/Type of Industry Triveni Engineering & Industries Limited
Unit: Sugar

Village: Milak Narayanpur, Tehsil: Swar
District: Rampur (U.P.)

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description QCEMS 6 | Sample Collected By | ETRC, Lucknow
3 | Sample received date 12.11.2020 7 | Analysis Start Dale 12.11.2020
4 | Sample Quantity 2.0 litre 8 | Analysis End Date 19.11.2020
TEST RESULT
S Test Parameter Unit Protocol/Test Method Result Rarige ot fseting
No. {limit of detection
1 | pH - APHA 23" Ed. 2017-4500H" 7.6 1-14
2 g’ég’f“s"e”ded selid mg/l APHA 23" Ed. 2017-2540 D 16.6 5 - 5000
Bio chemical Oxygen 1S 3025 (Part-44): 1993 L
% | Demand (BOD) mg/ Reaffirmed: 2019 iia 1-90000
; APHA 23" Ed. 2017-5220 B
4 g:"gr‘;‘)"’a‘ Oxygan Demand + .y IS: 3025 (Part-58): 2006 148.0 5 - 135000
Reaffirmed: 2017

wwresrenns END OF REPORT........

ETRC warranis that all analylical work is conducted professionally in accordance wilh all applicable standard laboralory practices and Ihal this dala reflects
our best allempt to generate accurate resulls for the sample, mentioned in the report as above.

»  The resull relate only o the items lested,

. ETRC does nol assume any liability for any claims or damages related to the quality of parametar analyzed In the resulls and/or the performance of the

equipment constituling Lo the results.
' All disputes subject to Lucknow jurisdiction.

. Thig report is not to be reproduced wholly or in part and cannol be used as avidence in the court of law and should not be used in any adveriising media

wilhoul our special permission in wrifing.

Complain register is available in our laboralory.

Autheri Signatory
(Sandeep Kr Verma)
Lab-Incharge

2 sl

Authorized Signatory

(Ritu Garg)
o]l

Regd. Address: 4/57, Vipul Khand, Gornti Nagar, Lucknow - 226010 (U.P.) Mob: 098976874227




Company Name

Station Name

Parameter Name

Permissible Range 5.5-'8_';5'[_|_:H] | 30 (my 250 {mg ' mg
12-11-2020 00:00:00 7.3 15 152.28 20.88 30.16
13-11-2020 00:00:00 7 15.65 160.45 21.99 27.22
14-11-2020 00:00:00 7.65 15.81 151.83 20.37 29.79
15-11-2020 00:00:00 7.67 14.85 123.32 15.97 23.68
16-11-2020 00:00:00 7.61 15.86 131.08 17.02 30.49
17-11-2020 00:00:00 7.55 16.8 139.34 18.2 30.5
18-11-2020 00:00:00 7.57 18.08 149.62 19.48 26.29
19-11-2020 00:00:00 7.53 19.57 162.63 21.26 23.43
20-11-2020 00:00:00 7.58 21.2 175.75 23.01 28.62
21-11-2020 00:00:00 7.5 17.39 155.26 18.38 28.77
22-11-2020 00:00:00 7.67 13.13 132.01 13.22 29.75
23-11-2020 00:00:00 7.65 14.02 140.81 14.05 27.44
24-11-2020 00:00:00 7.66 14.99 147.39 15 26.83
25-11-2020 00:00:00 7.49 15.28 153.82 15.39 26.57
26-11-2020 00:00:00 7.55 16 159.61 16 25.24
| 27-11-2020 00:00:00 7.62 16.22 163.4 16.23 31.05
28-11-2020 00:00:00 7.26 17.06 169.82 17.05 26.06
29-11-2020 00:00:00 7.25 17.78 176.71 17.77 344
30-11-2020 00:00:00 7.41 18.43 182.92 18.41 30.43
01-12-2020 00:00:00 7.42 18.23 183.4 18.25 26.19
02-12-2020 00:00:00 7.52 18.63 184.94 18.74 29.47
03-12-2020 00:00:00 7.61 18.7 186.16 18.8 32.51
04-12-2020 00:00:00 7.68 18.98 189.64 19.01 30.6
05-12-2020 00:00:00 7.74 19.55 194.5 19.57 26.55
06-12-2020 00:00:00 7.78 19.91 199.31 19.95 28.83
07-12-2020 00:00:00 7.82 15.7 156.82 15.7 28.77
[ 08-12-2020 00:00:00 7.8 12.56 124.53 12.55 315
| 09-12-2020 00:00:00 7.74 12.19 123.9 12.15 24.79
10-12-2020 00:00:00 7.71 12.02 122.9 12.01 26.74
11-12-2020 00:00:00 7.68 12.03 123.4 12.03 24.02
12-12-2020 00:00:00 7.68 12.15 124.82 12.18 28.11
13-12-2020 00:00:00 7.69 12.43 125.29 12.6 28.77
| 14-12-2020 00:00:00 7.67 12.96 128.71 12.98 22.51
| 15-12-2020 00:00:00 7.66 13.16 134.23 13.13 26.02
' 16-12-2020 00:00:00 7.65 13.02 132.69 13.02 31.98
| 17-12-2020 00:00:00 7.66 13 132.89 13 29.04
_18-12-2020 00:00:00 7.76 13.01 133.41 13.01 30.09
19-12-2020 00:00:00 7.76 13.39 135 13.36 29.5
20-12-2020 00:00:00 7.78 13.94 138.07 13.96 26.55
21-12-2020 00:00:00 7.74 15.14 150.67 14.89 23.05
22-12-2020 00:00:00 7.75 16.01 159.94 15.59 27.07
|




